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D is p l a c e d  P e r s o n s  i n  H o d a l  T o w n  
* ( G u r g a o n )

360. Sardar Hokam Singh: Will the 
Minister of Rehabilitation be pleased 
to state:

(a) the number of displaced per
sons from West Pakistan, settled in 
Hodal town (Gurgaon), who have 
been served with an order to quit the 
houses occupied by them because the 
Muslim owners have come back; and

(b) if so, the alternative arrange
ments made for these displaced per
sons?

The Deputy Minister of Rehabillta- 
Uon (Shrl J. K. Bhonsle): (a) and
(b). No such orders have been issued. 
Applications for the restoration of 
evacuee houses and shops, which are 
occupied by 105 displaced families 
have, however, been received from 
the evacuee owners under Section 16 
of the Administration of Evacuee Pro
perty Act. In this connection the 
Custodian has called upon the occu
pants of these evacuee buildings tc« 
state their objections, if any, to the 
restoration of the properties. This 
has apparently, caused some misap
prehension. In cases . where proper
ties are restored, the interests of the 
present occupants will be protected.
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S t e e l

362. Shrl Amjad All: Will tto
Minister of Commerce and Industrj
be pleased to state:

(a) the quantity of steel imported 
during the year 1954; and

(b) how the import figures of 1954 
ci.mpare with those of 1952 and 1953?

The Minister of Commerce 
Industry (Shri T. T. Krishnamaehart):
(a) and (b). A statement is attached. 
\ S ee  Appendix VII, annexure No. 14.]
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L a n d  a l l o t t e d  t o  D is p l a c e d  P e r s o n s

364. Sardar Hukam Slnirh: Will the 
Minister ol EehablUtatton be pleased 
to state:

(a) whether Government are aware 
of the difficulties that displaced allot
tees of land are experiencing by not 
being allowed to use wood and cut 
trees growing in the area under their 
possession; and

(b) if so, whether Government pro
pose to grant this right to the allottees 
immediately?

The Deputy Minister of Reliabilita- 
tlon (Shri J. K. Bhonsle): (a) In
Punjab and PEPSU allottees of agri
cultural lands may cut trees for 
domestic purposes or for the manu
facture of their agricultural imple
ments, provided their use is restrict
ed to the minimum and not for profit 
and sale. The position in respect of 
other States is not known.

(b) As it is proposed to confer pro
prietary rights on allottees of land in 
Punjab, PEPSU and elsewhere, against 
the compensation due to them, it is 
unnecessary to give them immediately 
the right of cutting trees.

S tipends to D isplaced Students

365. Shri M. L. Agrawal: Will the
Minister of Rehabilitation be pleased 
to state whether Government will 
lay a statement on the Table of the 
House showing the numbers and the 
total amount given as stipends to 
displaced students who secured 
admission in technical institutions 
during the years 1953-54 and 1954-55, 
State-wise?

The Deputy M nisier of Rehabilita
tion (Shri J. K. Bhonsle): The infor
mation is not readily available and 
shall have to be collected from the 
State Governments and the time and 
labour involved will not be commen
surate with the results obtained.

W r i n g  W e l l s

366. Shri Biren Dutt: Will the
Minister of Planning be pleased to 
state:

(a) whether the construction of 
wring wells in the Community Pro
ject area is done locally in Tripura;

(b) if not, whether it is possible to 
do S o; and

(c) the advantages accruing from 
importing these wrings from West 
Bengal?

The Deputy Minister of Planning
(Shri S. N. Mishra): (a) Yes, Sir.

(b) and (c). Do not arise.
C o m m u n i t y  P r o j e c t  A r e a

367. Shri Biren Dutt: Will the
Minister of Planning be pleased to 
state:

(a) whether huge quantity of 
“Tukma” can be collected within the 
Community Project Area in Tripura;

(b) whether there is any proposal 
to use it as a Commercial material; 
and

(c) if not, the reasons therefor?
The Deputy Minister of Planning 

(Shri S. N. Mishra): (a) A wUd vege
tation locally known as “Tukma"




